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DELHI VIDHAN SABHA

LIST OF BUSINESS

Tuesday, March 25, 1997/Chaitra 05, 1919 (Saka)
2.00 P.M,
QUEST'LONS

Yuestions as entered in separate list to be asked and
answers given.

LAYING OF PAPERS ON TABLE OF 1T'HE HOUSE

Shri Sahib Singh, Chief Minister to lay on the Table of
the House a copy of the Rules tramed under Section 34 of
The pDelhi Preservation >t Trees Act, 1994,

SPECIAL MENTION

Matters to be raised by Members as gliven 1in separate list.

PRESENTATION OF REFORT OF 1THK
COMMITTEE ON PRIVILEGES

Shri Fateh Singh :
Shri Saheb Singh Chauhan

to present to the House the Secound Report of the
Committee on FPrivileyes.

CONSIDERATION OF THE REPORT OF THE

EgyM!TTEH ON UNAUTHORISKED CONSTRUCTIONS

Shri Satish Chandra Khandelwal to make the tollowing
motion :-—

[ 'That this House agrees to the Report of the
Committee on (/nauthorised Construction presented

to the House on 13th January, 199/7'.

BUDGET 1997-98

Piscussion wn the Statement of Estimated Recelpts and
Expenditure oL the Governent ) Nat ivnal Capital
Yerritory of. belhi tor the Year 1997-98.

P.N.Gupta
Secretary



